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about tbe amount sanctioned. Dot tbe centre. 
and tbe number actually ope~ed. And. who 
i. executina tbis scheme. whether tbe Sporta 
Councils are entrusted with tbe execution of 
these centres or any otber autborit)'? AI,o. 
may I koow from tbe Minister whether she 
ba. roce:ved any proposal from tbe Govern-
ment of Welt Beoaal? Sbe baa oot 
mentioned about West BeOlal. How many 
proposals baa sbe received from Weat 
Beoaal ? (/nterruptiolld Wb'lt 7 No 
propoul? 

SHRIMA TI MARGARET ALVA: I 
can answer if you sit down. I would like to 
teU the hoo. Minhter that as far as tbe 
eatir. country is conoerned ... (lntnruptions) 
I am sorry-tbe boo. Member. 

(JIII",,,ptioIl8) 

SHal S. lAIPAL REDDY: He was 
mistakioa her for tbe' and she miltQOk him 
to be • Minister I 

MR. SPEAKER: Look at tbe difference 
between him aDd her. 

SHR1MATI MAROARBT ALVA! He 
"as talkin, so mucb about West Bena-I 
tbat I made a mistake ... (Interruptions). We 
bave opened 3,111 rural aport' centres in 
aU tbe SIAl" totally and tbe outlay bas 
been Rs. 10.14.826. I must tell tbe boo. 
Member tbat we have DO pending proposal 
from Welt Benlal. I fact, in our lis' tbere 
are DO ceotrot (rom West Deoaal at the 
moment aod West BeD ••• probably have DOt 
sent us aoy proposal as yet. 

1 would also like to tell the bon. Member 
tbat we do oot directly live it to .he District 
Sports Councils. The proposals come to 
UI from tbe State Government and it i. "P 
to tbe State Government to decide which 
_Seney will actually execute them in tbat 
State. 

SHRI BHAGWAT JHA AZAD: If we 
lend direct, will you procoss it 7 

8H&1 A. CHARLES: The answer 
aiven by tbe bon. Minister is tbat financial 
alai.tance is beiDa liven to tbe States. ( 
am sorry tbat Kersla bas been left out. You 
koo" tbe contribution made b, Keral. to 
uphold tbe bon our of tbe nation in the (kId 
Of sporta. Two projectl bay. bela HIlt by 

.. 
the Kersl. Government tacll'din, one for a 
stadium wicb synthetic track.. May 1 know 
from tbe bon. Minister whether in view of 
tbe special case of Kerala tbese projects will 
be processed 89 expenditiously as possiblo 
aod a favourable decision laken ? 

SHRIMATI MARGARET ALVA: I 
would like to lay. tbat if there are no SP("ts 
centres sanctiODed under this scherm. il t. 
because we have not received any proposal 
for tbis particular scbt-me from Kera)a? but 
I would like to tell tbe hoo. Member tbat 
all Ibc three proposals whicb were received 
from tbo State of Kerala have r~ivcd 
'pecia' atteotion and Iraots up to Rs. 2 
crorel have been sanctioned Co Keral. for 
all tbe proposal. which have come from 
Keral •. 

OprnlBa of Navodaya Vhlla.ayAI 10 
Mah.r •• blr. 

·524. SHRI BANWARI LAL 
PUROHIT: Win tbe Minister or HUMAN 
RESOURCE DEVELOPMENT be pleased 
to ataCO : 

<a> whether tbere is a proposal under 
the consideration of Govcrnmen t to open • 
lerp number of Navodaya Vid)'aJayas in ,be 
Maharasbtra Stato during 1987-88; 

(b) if 50, whether tbe lilO' have since 
been ~lected; 

(c) tbe detail, or the locatioos where 
Navodaya Vidyalayas are likely to be opened 
io Mabara$htra; 

(d) bow much land hal been provided 
by tbe State Goyernment (or tbis purpose; 
aDd 

«() whon tbele Vidyalayal will atart 
fUDctioning in the Mabarasblra Stace ? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMEST 
(SHRIMATI KRISHNA SAUl): (a) to 
(c). The number of Navoda). Vidyalayu 
to be lOt-up in Mabaralhtra durin. 1987-88 
is yet to be decided. 

{TrGn./atlon] 

SHRI BANWARt LAL PUROHIT: 
Mr. Speaker, Sir. tbe Miolaler 01 Sta,o fot 



BducatJoo of Mabarubtra. Shrimad Kenia. 
bad addl'Clltd • prell eoof .... oce in Bomba, 
00 6th Marcil aDd I would requat JOU 10 
listeD to tbe reportiolof tbat conforence for 
• minute-

[&WI""] 

"12 Navoday. Vi4,a1ay.. model 
lCbools iacludlnl two iD Vid.rbba. ODe 
In ChaDdrapW' dlatrict and otber 10 
Vav.tlDal dlttrlct wiD be opened iD 
M.barubtr. from luI, mil ,car. 
DlIc:la.iDa tbis at a prell conference ben 
,eatcrday Mioistel' or State for Education 
MI. Cbadrika Keo ... .aid that the otber 
beneficiary diatricb would be Deed, 
Jat_. ParbbaDi, Dbale. Jalpoo Naabik. 
Tbaoe, Abmednaaar, Ilat»aalri aDd 
Stadbudul'J •••••••• 

[Tramlallo"l 

Mr. Speaker, SIr. tbe bit quettloa that 
bl. DOW .riteo before us II wbetber tbe 
Mlnleter of State lor EducatioD of • State 
was 10 competeot lbat abe dllcloeed tbe 
entire aebeme before the reporters aDd DOIN 
when • Member or ParliameDt I. askina a 
question. be" bolo. told tbat no dC'ci.lon 
baa been takeD '7 Therefore, either .be baa 
spoken •• or tbe bon. Uoioo Mini.ter 
wan .. to IUP"", tho informatloo. 

MR. SPEAKER : Tbll 
unparliameotary • 

word J. 

THB MINISTER OP HUMAN 
IlBSOURCB DBVBLOPMBNT AND 
MINISTER OP HEALTH AND FAMILY 
WELPARE (SHRI P. V. NAIlASIMHA 
RAO): Sir. botb 01 them ar. corNCt~ The 
State OovernmeDt has .eDt • proposal 
10 ... tI0l tb. placet whet. .ucb Vid,..., .. 
.bould be opened. Wo haft oot ,.t taken 
a floal deci.ioD. W. ,ball dilaD. it with 
tbem. We .ball 10 tbare aDd tee wbat 
IacllItlea the, are 10101 to provide. Tbero· 
fora, • demand hal been received rrom them, 
but we have not yet uamloed tbe propoaal 
full),. 1'Ilerefore. both tbe NiDilten of 
State-Central as weD a. State-are correct .. 

MR. SPeAKER: ADd ,OU too are 
correct • 

•• NOI reool'Cled. 
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SHRI BANW ARI LAL PUROHIT: 
Mr. Speaker, Sir. I wal quito disturbed by 
lbe reply 11"eD by the Stato EdUcatiOD 
MiDiater in tbe conference and tbat is wb, 
I have asked tbi, question. The hOD. 
Minister of Education is aware tbat bis 
Minillu of State doa Dot love Vidarbba. 
but be bimself represeot. Vidarbba aDd 
koow. tbe txtent to which injustice bal beeD 
done to Vidarbba in tbe matter of education. 
All that I waot to say is that injustice should 
Dot be done Co Vidarbha. If tbis reaioa is 
&lveo two Ichoots out of a sbare of 12, ie 
will. areat iojustice. Already, tbere is a bi8 
backlo.. Therefore. I would like to koow 
wbether tbe boo. Minister would re-coosider 
it and increase Vidarbha' sbare 7 

SIIRI P.V. NARASIMHA RAO: Sir. 
bad •• decided it earlier. be would Dot have 
lot aD opportunity to apeak all tbil. There-
fore ••• did Dot decide ••. (Inter, "plfons) •.• 

(&glls"1 

SHRI MUKUL WASNIK : May I 
know whether the curriculum to be followed 
in tbe Navoda,.. Vidyalayu will be .imiJar 
to tbat whicb will be followed in other 
schools or tbe curriculllm Will be somewhat 
diO'erent (rom Ihat will ~ followed in 
ordinary acbooJI ? 

SURJ P. V. NARASIMHA RAO: W. 
are lo1lowiol CBSE. 

Sea Eroaloa I. Kare.taka 

·526. SHRI O. DEVARAYA NAIK: 
Will tbe Minister o( WATBR RBSOURCES 
be pleated to sta te : 

(a) wbether Government are aware 
tbat there is contiouous sea erosion iu 
coutal belt in Karoataka: 

(b) If 10, the itCPS taktD to prevent 
tbler .(OIion and tbe amount SpeDt so 
rar; 

(c) whether It is a fact that tbe mODey 
allocated for prevention of erosion work 
bal Dol been properly utilised by tbe State 
Government: and 




